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      APPELLANT 
 
 
   Through 
 
 
Place: Chennai   ABDUL AZEEM KALEBUDDE 
Date: 16.08.2021   Advocate for the Appellant 
     Tower No. 7, Flat No. 1402, 14th Floor, 
     Sunworld Vanalika, Sector 107, 
     NOIDA- 201 301 (U.P.) 
     Delhi NCR 
     Ph: 9899474399 
     Email: kalebudde.azeem@gmail.com 
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abdul azeem Kalebudde <kalebudde.azeem@gmail.com> 16 August 2021 at 16:53
To: krishnan-mrgk@krslegal.in, darpan.advocate@gmail.com, tvsekar12@rediffmail.com, sns2358@yahoo.co.in,
vasanthhk72@gmail.com, Ajay Nandalike <ajay@pragatilaw.in>, Tanya John <tanya@pragatilaw.in>

Respected Sir/Madam,

 

Sub:    Yelahanka Puttenahalli Lake and Bird Conservation Trust (R) v/s. Ministry
of Environment and Forest and Climate Change and Ors.
            Appeal No. 14/2020
            Before the Hon’ble National Green Tribunal, (SZ) Chennai
 

Kindly find attached herewith the complete set of the Rejoinder Affidavit to the Reply Statement dated
27.07.2021 filed by the Respondent No. 2/SEIAA.
 
Kindly acknowledge the receipt of the same.
 
Thanking you,
Yours faithfully,
 
Abdul Azeem Kalebudde
Advocate-on-Record
Supreme Court of India
Advocate for the Appellant
Flat No. 1402, Tower No. 7, 14th Floor,
Sunworld Vanalika, Sector 107,
NOIDA-201301. (Delhi NCR)
Ph: 9899474399

NGT-Rejoinder to R2.pdf
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